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lrector Gencral of Porests,

s, Norma Alvares,
Practicing Lawver, Goa

Dr. Amaresh Chatterjee, Rtd. Director

West Bengal

A nimal Husbandey and Veierinary Services,
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MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION ;
: New Delhi, the 12th August, 2004 :

- 8.0.91 ,—In exercise of the powers conferred by Sub-section (2) read with Sub-secmm(l) of Section SAofthe
Prevention of 10 Animals Act, 1960 (59 of 1960), the Central Government hereby reconstitutes the Animal Welfare
Board of India cpnsisting of the following persons as its Members, wnheﬁect&ommedateofpubl!camnofﬂusnottﬁcam

" namely -— : .

Member (ex-officio)
under Section;5(1)(a)

Member '(mf:ﬁcio) _
under Section; 5(1)(b)
under Sectmq 5(1)(ba)

Member !
unde:Sectioq_ 5(1)(be)

Member
under Sectior 5(1)(bc)
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(6) Dr V. N AppajecRac, Member
Consultant Veterinarian, Chennai, under Section 5(1)(¢c)
'IhmilNgdu '
(7 ARepresentative of New Dethi Municipal Member
Corporation, New Delhi under Section 5(1)(c)
®) ARepresentative of Municipal Corporation, Member
Chennai, Tamil Nadu under Section 5(1)(c)
(%) A Representative of Blue Cross of Hyderabad, Membes
Andhra Pradesh vnder Section 5¢ 1))
(10) A Representative of Society for Member
Prevention of Cruelty to Animals, under Section 5(1)(g)
Mumbai, Maharashira o )
(11) Chief Wild Life Warden, Member
Tarmil Nadu or his Reptesenmtlve under Section 5(1){k)
(12) Joint Secretary-in-charge Animal Member ,
Welfare Division, Ministry of under Section 5(1)(h)
Envitoniment and Forests
(13)  Shri Rajiv Gupta, Secretary, Member
Dairy Development, Govt. of under Section 5(1)(h)

. Uttar Pradesh

[F. No. 11262003-AWD]
DESH DEEPAK VERMA, Jt. Secy.

Nate :—The mrher notification reconstituting the Ammal %Ifare Board of India was published in the Gazette of
' India vide number S.O. 516(E) dated the 13th June, 2001 and subsequently amended vide number

S.0. 848(E) dated the 3 Ist August, 2001.

Printed by the Manager, Govt_ of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controlier of Publications, Dethi-110054.
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